Ay ' ‘ In the Centra] Administrative Tribunal

?ﬁ'&.., ' o Ca]cutta Bench
T MA-528/01 11-4-2002
. (0A-80/97) : :
Present : Hon'ble Mr.S.Biswas, Member(A)

Hon' b]e Mr.M. L. Chauhan Member(J)

Dr.D.Halder & Ors

-Vs- : . F

Union of India & Ors

k3 ORDER o 7

Mr.M.L.Chauhan, Member(J) :

Mrs.Jharna Banerjee, Dr. Abh]Jlt Mukhopadhyay,
Mr.S. Bhattachar jee and Dr.S.M.Dutta, for the applicants are

present. Mr.Bhaskar Kantj Das, Director(P) is present for

respondent.

2, ‘ After'heafing the parties, we are of the view

~ that orders dated 2-8-01 may cause §eriou$ prejudice to the
private respondents as well as to the. administration and as
such that is requ1red to be modified. Accordingly, order dated
2= 8 =01 is modified to the extent that any further promot1on to
higher grade/post(s) w11] be made in accordanpe with Taw and

subject to dec151on of the 0A.  The MA stands disposed of.
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